CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 28™ September, 2020.

Sr.| Session Parties name Stage Next
No| case no. Date
1 | SC 760/13 | State of Mahim P. Stn| Judgment
V/s. Rakesh
Nandkumar Patil & 3
Ors.
2 | SC 378/17 | State of Mahim P. Stn| Judgment
V/s. Ravindra @ Babu
Patil
3
4
5
6
7

Sheristedar/ (C.R N0.01)







CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 1* October, 2020.

Sr.| Session Parties name Stage Next
No| Case no. Date
1 | Sc93/14 | State Mahim P. Stn | Arguments
V/s. Shankar Janappa
Karane

2

3

4

S

6

7

Sheristedar/ (C.R N0.01)




CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 28" September, 2020.

Sr. Suit no. Parties name Stage Next
No Date
1 | SU103/14 | Sanyam Realtors Pvt. Evidence
Ltd. V/s. Shyamji B.
Yadav & Ors.
2 | SU 8647/00 |Maharashtra Institute of  Arguments
Advance Electronics and
Computer Technology
V/s. Ideal Academy
Trust and Ors.
3 | SU99/13 Dakshraj S/o. N/M Order
Chamathu S. Shetty V/s.
Chandravati W/o.
Dakshraj Shetty
4
S
6
7

Sheristedar/ (C.R N0.01)







CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 29" September 2020.

Sr.| Suitno. @ Parties name Stage Next Date
No
1 | SU 7577/81 Sanghavi Arguments
Construction
Co. V/s.
Bhagwandas
Ramdas & Ors.
2 SU3676/10| Jayantilal Additional
Doshi V/s. Issues
Kaushik D.
Wala & Anr.
3
4
5
6
7

Sheristedar/ (C.R N0.01)






CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 30" September, 2020.

Sr.
No

Suit no.

Parties name

Stage

Next Date

SU 5107/07

Devang
Champaklal
Goradia V/s.

Krishan K. Punjabi

& Anr.

Judgment

SU 1962/10

Vimladevi

Ramnath Vijan V/s.

Sunilkumar
Ramnath Vijan &
Anr.

Arguments

SU 2445/18

Tejas Prakash
Dharia V/s. Keyur
Kiritkumar Shah

Arguments

SU 340/19

Datta Baburao
Dhanavade V/s.
M/s. A.R.
Constructions

Framing
Issues

SU 1197/13

The Naigaum CHS
V/s. Vinayak
Ratnakar Gawande
& Ors.

N/M order

Sheristedar/ (C.R N0.01)







CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 1* October, 2020.

Suit no. Parties name Stage |Next Date

Exe. Apln. | Arati Arun Pednekar | Order
29/18 V/s. Rajani Gajanan
Walawalkar

SU 2324/16 | Mohd. Bashir Abdul | Framing
Rashid Qureshi V/s. Issues
Mohd. Nayeem Salim
Qureshi & Anr.

SU 1800/18 Rohini w/o. N/M
Gagudhar Dhokare order
V/s. Deepali d/o.
Madhukar
SAudhankar

SU 1801/18 Gangadhar s/o. N/M
Bhagoji Dhokare V/s.|  order
Deepali d/o.
Madhukar
Saudhankar

Sheristedar/ (C.R N0.01)



CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

DATE : 3" October, 2020.

Sr. Suit no. Parties name Stage | Next Date
No
1 | SU242/15 | Simran Nilesh Shinde | Judgment
V/s. Vidyadevi
Munishiram Sharma &
Ors.
2 | SU1950/16 Bhavesh Dhirajilal Framing
Dhanesha & Ors. V/s. Issues
Tara Shrikrishna
Agarwal & Ors.
3 | SU2478/16 | Milind Nerurkar V/s. Framing
Wilson College & Ors. Issues
4 | SU1091/17 | Umesh Shyamdas Pasi | Framing
V/s. Shyamdas Pamman| Issues
Pasi
5 | SU 1343/17 | Rajan Sharad Patankar | Framing
V/s. Tulshiwadi Issues
Sarvajanik Ganeshotsav
& Ors
6 | SU1602/17 | Ramesh Bhimji Patel & | Framing
Ors. V/s. Rajni Talwar & Issues
ors.
7 | SU1641/17 | Virendra Babulal Shah | Framing
V/s. Jubedabai D/o. Issues
Sahebbhai Master
8 | SU1707/17 Sanjay Umraosingh Framing
Kumath V/s. Locon Issues

Solutions Pvt. Ltd.

Sheristedar/ (C.R N0.01)




